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ORDER

Counsel for petitioner present and made his submissions. He is directed to send
private notice to the respondent by speed post and also by way of newspaper
publication, one in English and one in vernacular having wide circulation in the
District in which the office of the company is situated and file proof of service by

way of an affidavit by the next date of hearing. Put up on 14.12.2017.

S Vijayaraghavan K Anantha Padmanabha Swamy
Member (Technical) Member (Judicial)
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